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MODII-‘ICA'l'ION _ _,

In v‘ w of the request received from the Court ofre
Sh Animesh Kuluar, Ld JMFC -02, NDD, PHC, New Delhi and in partial modification of Duty

I CTRoster for the mouth of ‘/\.|)l‘il- 2025, it is directed that Sh. Shivam Gupta, Ld JMFC N A
Digital Court 02, NDD, PHC, ND shall work as Duty JMFC on 21.04.2025, i place of Sh.
Animesh Kumar, Ld. JMFC -O2, NDD, PHC, New Delhi.

\
Rest of the conditions shall remain unchanged. C (£4/K

(A j um r ingh)
Chief udicialt agistrate

Patiala House C urts, New Delhi. i

No. ' 2-G’ ' ' l 7' "H /2025fCJMlPHC/New Delhi. Dated 17.04.2025
Copy forwarded for information and necessary action :-

1. The Ld. Registrar General, I-Ion'ble High Court of Delhi, New Delhi.
(Through Ld. District 8: Sessions Judge, Patiala House Court, New Delhi).

2. P.S. to Ld. Principal District 8: Sessions Judge, Patiala House Court, New Delhi.
3. All the other Ld. Principal District 8: Sessions Judges, Center (I-lQ),West/THC, North, North-

WestfRohini, Shahdra, East, North-East / KKD, SOUil1-W6St/ Dwarka, South, South-East.’ t
Saket, Delhi /New Delhi.

4. All the Ld. Chief Judicial Magistrates, Center, West/THC, North,North-West/Rohini,
Shahdra,East,North-East/KK.D, South-WestfDwarka,South,South East/Saltet, Delhi /New
Delhi.

5. All the Ld. ACJMs, Patiala House Courts, New Delhi District.
6. The Concemed .IMFCs, Patiala House Courts, New Delhi.
7. The Chief Prosecutor, New Delhi- District.
8. The .C.P. New Delhi District / South District I South -West District.

 ge,District Courts Web-Site Committee, Tis Hazari Courts, Delhi.
10.'I‘he Incharge, Computer Room, Patiala House Courts, New Delhi.
11.'I‘he Controlling Officer, Pool-Car, New Delhi.

12. The Care Taker, New Delhi District with the direction to affix the copies of the same at all the
notice boards at Pariala House Courts Complex.

L ck New Delhi13.The Incharge, o -up, '.
14.'I‘he1ncharge Cash Branch, New Delhi- District, Patiala I-louse Courts I
1S.'I'he Secretary, N.D.B.A. ,
16.0ffice File. /

Chic tdicial agistrate
Patlalt louse Co rts, New Delhi.

17.0 .2025
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In view of the request received from the Court of
Sh. Anintesh Kumar, Ld. JMFC -02, NDD, PllC, New Delhi and in partial modification of Duty
Roster for the mouth of April- 2025, it ' directed that Ms Hala Quamar, Ld. JMFC 04/ Reliever
Judge, NDD, PHC, ND shall work as Dsthw JMFC on 20.04.2025, in place of Sh. Animesh Kumar,
Ld. JMFC -02, NDD, PHC, New Delhi and Sh. Animesh Kumar, Ld. JMFC -02, NDD, PHC,
New Delhi shall work as Duty JMFC on 10.04.2025 in place of Ms I-Iala Quamar, Ld. JMF 04/
Reliever Judge, NDD, Pl-IC, ND. l,

Rest of the conditions shall remai unchanged.
nuj umar Singh)

\ Chief Ju ciai Magistrate
- Patiala Hou e Courts, New Delhi.

No. l1°’2- " 1°-91-/2025/cJM1PI~1c ew Delhi. Dated 17.04.2025
Copy forwarded for information and necess\ary action :-

1. The Ld. Registrar General, Hon'ble High Couit of Delhi, New Delhi.
(Through Ld. District 8: Sessions Judge, Patialla House Court, New Delhi).

2. P.S. to Ld. Principal District 8: Sessions Judg Patiala House Court, New Delhi.
3. All the other Ld. Principal District 8: Sessions uclges, Center (HQ),WestJ"I'I-IC, North, Nordi-

West/Rohini, Shahdra, East, North-East! South-West I Dwarka, South, South-Easfl
Salret, Delhi /New Delhi.

4. All the Ld. Chief Judicial Magistrates, Center, est/THC, North,North-West/Rohini,
Shahdra,East,North—E'.ast/KKD, South-West/Dw rka,South,South-East/Saket, Delhi /New
Delhi.

5. All the Ld. ACJMs, Patiala House Courts, New elhi District.
6. The Concerned JMFCs, Patiala House Courts, N w Delhi.
7. The Chief Prosecutor, New Delhi- District. ‘
8. The D.C.P. New Delhi District I South District I douth -West District.
9. The Incharge, District Courts Web-Site Committele, Tis Hazari Courts, Delhi.
10.The lncharge, Computer Room, Patiaia House Courts, New Delhi.
11.The Controlling Officer, Pool-Car, New Delhi.

12. The Care Taker, New Delhi District with the direction to affix the copies of the same at all the
notice boards at Patiala House Courts Complex.

13.:I'he Incharge, Lock-up, New Delhi.
14. I'he incharge Cash Branch, New Delhi- District, Patiala House Courts
15.The Secretary, i_\j,D,B.A.
16.0f1'ice File. - 0;‘

Chi 'f utlicit Magistrate
Patlala House ourts, New Del i.

1 .04.202S
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